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’ MINISTRY OF ENVIRONMENT AND FORESTS 

ORDER 

New Delhi, the 17th November, 2006 

G.5.R, 7T14(E).—In exercise of the powers conferred by sub-sections (1) and (2) of Section 3 of the 

Envircnment (Protection) Act, 1986 (29 of 1986), the Central Government hereby makes the following rules to amend 

the 2-T Oil (Regulation of Supply and Distribution) Order, 1998, namely :— 

3650 GI/2006 (1)
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1. (1) This Order may be called the 2-T Oil (Regulation of Supply and Distribution) Amendment Order, 

2006. 

(2) Itshall come into force from the 1st day of January, 2007. 

.2. Inthe2-T Oil (Regulation of Supply and Distribution) Order, 1998, in sub-paragraph (2), of paragraph 

1, after the words “National Capital Territory of Delhi*, the words “and to the cities of Ahmedabad, Kanpur, Sholapur, 

Lucknow, Bangalore, Chennai, Hyderabad, Mumbai, Kolkata, Agra, Jharia, Varansi, Faridabad, Patna, Jodhpur and 

Pune” shall be inserted. 

) [F. No. Q-16014/18/98-CPA (P.)] 

R. K. VAISH, Jt. Secy. 

Note :—-The Principal Order was publishéd in the Gazette of India, Extraordinary, Part II, Section 3(i) vide 

G.S.R. 778(E) dated 31st December, 1998. ' 
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